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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 303 OF 2025

IN THE MATTER OF:

NARESH KUMAR .. APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. .. RESPONDENTS

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2 IN

COMPLIANCE OF THE ORDER DT. 08.04.2026 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL

I, Ankit Singh aged about 38 years S/o Sh. Ajit Singh, presently posted as
Regional Officer, U.P. Pollution Control Board, , Ghaziabad, Uttar Pradesh, do

hereby solemnly affirm and state on oath as under:

1. That I the Deponent and am well-versed with the facts and circumstances
of the present case based on official records, and as such, competent to

swear this affidavit.

2. The present matter was last listed for hearing on 08.04.2026, wherein the

Hon’ble Tribunal directed as under:
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“S. Learned Counsel appearing for the Respondents No. 1 and 3 submits
that the private Respondents No. 4 to 6 will be informed about the next date

of hearing.”

. That in strict compliance with the aforesaid order, the Deponent vide letter
dated 20.07.2026 has informed to the private Respondent Nos. 4, 5, and 6
about the listing of the matter before this Hon’ble Tribunal on 27.07.2026.
A Copy of the letter dt. 20.07.2026 has been annexed herewith as

ANNEXURE R-1.

. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

NENT

VERIFICATION
Verified at Ghaziabad on this ____ day of July, 2026, that the contents of
the above affidavit from paragraphs 1 to 4 are believed to be true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

s
5 PONENT
| .

ATTHSTED |

(Sangepp Sharma)
e Nod 1186/98 |
Ko famf PUBLIC
Ghazighad (U.P.) | /
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ANNEXURE R-1

— &t ertea—sow0¥gyer o 918, mivmmER

m Regional Office, U.P. Pollution Control Board, Ghaziabad
2 w&& Website- www.uppcb.up.gov.in, e-mail: roghaziabad@uppcb.in
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1. Shri Nitin Chaudhary S/o Shri Prem chaudhary (Respondent No.4)
Village Bakharwa, Modi Nagar
Ghaziabad U.P.-201204
2. Shri Saleem S/o Haji Igbal (Respondent No.5)
Mohalla Tiaraan Farukhnagar,
PS Teela Mod - Ghaziabad U.P.
3. Waseem S/o S/o Haji Igbal (Respondent No.6)
Mohalla Tiaraan Farukhnagar,
PS Teela Mod - Ghaziabad U.P
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...... 5. Learned Counsel appearing for the Respondents No. I and 3 submits
that the private Respondents No. 4 to 6 will be informed about the next date of
hearing.

6. List on 27.07.2026.......... "
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